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GOVERNMENT OF  MANIPUR

SECRETARIAT: LAW & LEGISLATIVE AFFAIRS DEPARTMENT

N O T I F I C A T I O N

 Imphal, the 28th February, 2020

No. 2/10/2020-Leg/L: In pursuance of rule 150 of the Rules of Procedure and Conduct of Business

in Manipur Legislative Assembly, the following Bill as introduced in the Manipur Legislative Assembly,

in its sitting held on February 27, 2020 is hereby published in the Manipur Gazette Extraordinary:

1. The Salaries and Allowances of Ministers (Manipur) (Thirteenth Amendment) Bill, 2020

(Bill No. 9 of 2020).

NUNGSHITOMBI ATHOKPAM,

Secretary (Law),

Government of  Manipur.
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Printed at  the Directorate of  Printing & Stationery, Government of  Manipur/255-C/02-03-2020.
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